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The 15™ September 2025

No-18/Pra-shu-mi-04-06/2025-17373—Under the Good Governance Programme,
the State Government is continuously working with transparency on administrative
reforms, capacity building, innovation etc. In the above sequence, by associating young
subject experts with decision making authorities at various levels of policy making and
administration and the officials implementing the policies and decisions of the
government, keeping in view their expertise and experience, there will be evidence-based
capacity building of talented youth related to the implementation of public policy
formulation and implementation and the participation of youth will provide new energy
and momentum to the implementation of government policies and schemes.

2. In the above context, the Chief Minister's Fellowship Scheme is approved.
The total estimated expenditure on this two-year scheme is Rs. 31,85,88,900/- (Rupees
Thirty one crore eighty five lakh eighty eight thousand and nine hundred) only Which
will be under the budgetary provision of the General Administration Department

3. The objective of the Chief Minister's Fellowship Scheme is to associate high
quality experienced subject experts at various levels of administration for a period of two
years. These subject experts will assist the decision makers in policy formulation and
implementation of state interest schemes, Innovation etc. in district, division, department
and state level major offices and will accelerate the development of Bihar by acting as a
catalyst in the above sequence.

4. The main features of the said scheme are as follows:-

I.  This scheme will be implemented by the General Administration
Department in collaboration with IIM, Bodh Gaya

II.  The period of Fellowship will be for 2 years, during which the selected
Fellows will be paid a fixed monthly honorarium amount.

III.  On successful completion of the two year period, a certificate in Public
Policy and Good Governance will be awarded by IIM, Bodh Gaya.

IV.  This scheme will be for the native residents of Bihar.

V. The maximum age limit for subject experts of different levels and
experience will be determined in the light of the resolution/order issued
by the General Administration Department. The prevailing reservation
rules of the State Government will be applicable
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A total of 121 Fellows will be selected in collaboration with IIM, Bodh
Gaya and they will be attched to each Municipal Corporation, District
Collectorate, Divisional Commissioner's Office, all departments of the
Secretariat, Development

Commissioner, Chief Secretary, Deputy Chief Minister's Office and Chief Minister's
Secretariat. It's detailed description is as follows.

Affiliation Level | Fellows' | Total | Honorarium | Experience Education
Office | fellow (Month) Qualification
Chief  Minister's 4 4 1,50,000/- 10+ Years Post Graduate in
Office Management/ Policy/
Deputy Chief 2 2 1,50,000/- Development/Public
Minister's Office Administration/Region
Chief  Secretary 2 2 1,25,000/- 8+ Years al Planning and allied
Office areas from a reputed
Development 2 2 1,25,000/- Institution.
Commissioner
Office
Secretariat 1 Per 45 1,00,000/- 6+ Years The above qualification
Department Departm or post graduation from
ent a reputed institute in
the subject to the said
department
Divisional 1 Per 9 80,000/- 3+ Years The above qualification
Commissioner's division or post graduation from
Office a reputed institute in
the subject to the said
department
District 1 per 38 80,000/- 3+ Years Post Graduate from a
Collectorate (D.M. | district reputed Institution in
Office) Management/ Policy/
Development/ Public
Administration/
Regional Planning and
allied areas. Municipal
Corporation
Municipal 1 per 19 80,000/- 3+ Years Post Graduate in
Cororation Unit Regional Planning and
Commissioner's Allied Field.
Office

5. Total Expenditure of Rs. 31,85,88,900/- (Rupees Thirty One Crore Eighty Five
Lakh Eighty Eight Thousand Nine Hundred only) is estimated on the implementation of
the said two-years fellowship scheme. This Includes IIM BodhGaya fee of Rs-
3,50,98,000/- (Rupees Three Crore Fifty Lakh Ninety Eight Thousand only) and
administrative assistance fund of Rs. 1,51,70,900/- (Rupees One Crore Fifty One Lakh
Seventy thousand and Nine Hundred only)
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6. The General Administration Department will be the Nodal department for the
implementation of this scheme, and will issue detailed guidelines from time to time
regarding this scheme. For the Successful implementation of this Two-years fellowship
scheme, General Administration Department will sign an agreement (MoU) with 1IM
BodhGaya. General Administration Department will be able to take a decision to
continue this scheme further by assessing its success/ impact.

7. The Implementation of the above scheme and expenditure of the above amount,
the detailed operational guidelines of the scheme will be finalized by the General
Administration Department after consultation with IIM, BodhGaya, in which the General
Administration Department will be competent to make amendments as per the
requirement from time to time.

8. The Chief Minister's Fellowship Scheme is approved in the meeting of the
council of Ministers dated 09-09-2025 as item no.-10.

By Order of the Governor of Bihar,
Dr. B. Rajender,

Additional Chief Secretary.
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